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FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankrupicy
Board of India {( Ligquidation Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BHAVYA INFRASTRUCTURES (INDIA) PRIVATE LIMITED

| PARTICULARS i DETAILS
1. NAME OF CORPORATE DEBTOR | BHAVYA INFRASTRUCTURES [INDLA] PRIVATE LIRITED
2| Dalenfmmpl:iﬁr:ln aof Corporate Debdor | 241k Jamuary, 2005

3. | Authorily under which Corparale Deblor H-ag;atrar of Compianies, Kumbal
| & Incorparated Ragistened I

4. | Corporabe [dentity Mo, / Limited Lisbdity | L4E200MH2005FTC 150796
| Idantificabicn Ma. of Corporale Deblor |

3. | Address. of the registered office & princpal Registerad Office: 504, Lopez Residancies. B Wing,

| office (if any) of Carporate Detilor { Plot Bearing GTS 7 71 ta 4 Mandpashwar Vil Dahisar
| West, Mumbai City, Mumbeai - 400068 Maharashirs)

6. | Date of closure af Insolvency | 172023

| esolution Process |
7. | Liguidation commencemend date [ 172023

| af Corparate Desrlor |
B, | Name & Regisiration Number of Insobency | | Gautam Singhal

| Profiessional acting as Liquidator Ftagn No: IBEITPA-D01IP-PO143T 201 8- 1912240

9 ﬁ-udr&m and Email of the louidator | G- 35, Graund Floor, Vivek Vihar, Phese - 1, New

§.=|5 regishered with the Boerd Dalhi- 11005 Email; gautamd@klfindia.com
10} Address and e-mail o be usad for | Immaculate Resolution Professianals Private

| corraspondance with the Squidatar { Limited, Unit Mo. 112, First Floor, Tower-A, Spazecge

{ Commisncial Complex, Sector-47, Sohna Road,
ElGu'gamd 220118 Emaill: lig bhawyainiragDgmail.com
i 1:LE_E.1 tate for submission of Clams | 16111/2023
Mofice is hereby given thal the Mafonal Company Law Trbunal, Banchdl, Mumbai has ardered
commencamant afigudation of lhe Bhavia Infrastructures (India) Privabe Limited on 17.10.2023,
The stakaholders of Bhavya Infrasiructures {India) Private Limited ara hereby caled upen to submit
fheir claimes with proof e orbefore 18M 1023, % tha liquicalor &l tha addrass mentianed againet ibem Ma. 10
The financial creditors shall submit thedr claims with proaf by electronic means only, All ofher crediors may
submi 1he claime wilh tha proabin person, by past or by elecinnic maars.

Submissbon of false or misleading proof of claims shall attract penalties. Sdi-
Date . 21.10.2023 Gautam Singhal
Place : New Delhi Liguidatar, Bhavya Infrastructures (India) Private Limited

Regn. No.:IBBIIPA-DDTIP-PO1437/2018-201912240 | AFA Valid upto: 14/0:2/20:24






